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134 ril"HE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BEN
- AT HYDELABAD

0.A.No,1518 /96 Date of Order
BETWEERY 3
K.Paragmeshwar .o Applicant.
AND
1, The 3ub Divisional Officer,

Telecom, Peddapalli,

Karimnagar Dist,

2. The Telecom District Manager,
Karimnagar,

3. The Chief General Manager, Telecom, :
Respond ent

Doorsanchar Bhavan, Hyderabad, .o
Counsel for the Zpplicant . s Mr,Ch,Jaga
Counsel for the Respondents « \ oo Mr,K.Ramal

HON'BLE SHRI RLANGARAJAN @ MEMBER (ADi\’lN.)

HON'BLE SHWI B,5, JAL PARAMESHWAR : MEMBER (JUDL.)
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X Oral order as per Hon'ble Shri'R,Rangafajan,M:mber (

. Heard Mr,K.Venkateswarg kao, learned counsel fo
applicant and Mr.K.Ramulu, learned standing counsel fo

respondents,

2. This OA is filed for re-engagement of the appli

as casual mazdoor.

3.  vhen the gpplication was taken up for admission
the learned counsel for the applicant submitted that H
gpproach the depaértmental authorities for redressal of

grievance ané he is not pressing this O0A.
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4, Hence the OA is dismissed as withdrawn with 1]

to approach the departmentel authorities, No costs,
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\g. - Dated: 2nd January,b 1997
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copy to:-
1, The Sub Divisional Officer, Telecem peddapalli, Karimnagar
District,
é. The Telecom District Manager, Karimnagar,
3., The Chief General Manager, Telecom, Doorsaﬁchar shavan, Hyd.
4, One copy te sri, Ch. Jagannadhg RaG, advecate,ICAT, Hyd,.
5., One cepy to Sri. K.Ramulu, Addl. CGSC, CAT, Hyd. ’
6, One copy te Library, CAT, Hyd.
7. One sparejcopy.
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